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(b) if so, the details thereof; 

(c) the time by which the work of testing and certifi-
cation is likely to be started; and 

(d) the names of the towns in which the work of test-
ing and certification is proposed to be started first? 

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) Yes, Sir. 

(b) Underthe Scheme of "Hall Marking of Gold Jew-
ellery", which will be voluntary in nature, certification of the 
jewellers will be done by the Bureau of Indian Standards (BIS) 
for getting their jewellery hall marked from BIS-recognized 
Assaying and Hall Marking Centres. 

(c) In the second half of 1999. 

(d) Initially, the scheme is proposed to be launched 
in a few metropolitan cities. 

[English] 

Projects in Collaboration with German and Oman 

3863. SHRI FRANCISCO SARDINHA: Will the Minis-
ter of INDUSTRY be pleased to state: 

(a) the number of projects set up in the country in 
collaboration with Germany and Oman, sector-wise, State-
wise; 

(b) the total foreign investment made therein; 

(c) whether some new projects are proposed to be 
set up by the Government in collaboration with Germany and 
Oman during 1999-2000; and 

(d) if so, the details thereof alongwith the number of 
projects approved so far, project-wise? 

THE MINISTER OF INDUSTRY (SHRI SIKANDER 
BAKHT) : (a) and (b) Sir, 1690 project proposals (854 finan-
cial and 836 technical) involving Foreign Direct Investment 
(FDI) of Rs. 6840.40 crore have been approved by the Gov-
ernment in respect of Germany, and 15 (14 financial and 1 
technical) project proposals involving FDI of Rs. 575.58 crore 
have been approved in respect of Oman during the period 
from 1.8.91 to 28.2.99. Sector-wise, State-wise details of 
project proposals with FDI approved in respect of all coun-
tries including Germany and Oman are published in the 
Monthly SIA Newsletter brought out by Department of Indus-
trial Policy and Promotion which is widely circulated including 
the library of the House. 

(c) and (d) No specific target is fixed for foreign invest-
ment projects, including Germany and Oman, however, Gov-
emment is making continuous effort to provide a conductive 
environment to attract greater FDI into the country. These 

projects are contingent on various factors which include do-
mestic economic conditions, poficy regime goveming foreign 
investments, world economic trends and the strategies of glo-
bal investors. 

Drug Trafficking 

3864. SHRI BIJOY HANDIQUE : Will the Minister of 
FINANCE be pleased to state: 

(a) whether the World Geopolitical report on drugs 
has identified both India and Pakistan interests as using Ne-
pal over the last 15 years to traffic drugs to other parts of the 
World; 

(b) whether it has also mentioned in the report that 
Pakistan uses money obtained from Narcotics/drug opera-
tions to fund militant outfits; 

(c) if so, whether the Government have taken up the 
matter with the Government of Pakistan; and 

(d) if so, the details thereof? 

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) The "World Geopolitics of drugs 1997/1998, An-
nual Report" mentions that Nepal has turned Into a hub for all 
kinds of illicit activities during the last 15 years. Due to the 
country's geographic location between South West and South 
East Asia, endemic corruption and authorities, failure to con-
trol its borders efficiently, traffickers are using export networks 
of legal products to send large quantities of hashish to con-
sumer markets in the West. 

(b) Yes, Sir. 

(c) and (d) During the Home Secratary level talks held 
between India and Pakistan at New Delhi on 12.11.1938 on 
the subject of 'Terrorism and Drug Trafficking', the issue of 
drug trafficking from Pakistan was, inter-alia raised with the 
Pakistani side. Indian side underlined the fact that the 
menace of terrorism had assumed serious proportions through 
its nexus with narco-terrorism and drug trafficking. It was men-
tioned that Pakistan is a major source of supply and transit 
route for illicit drugs including heroin. There was agreement 
on both sides to further strengthen existing bilateral coopera-
tion between Narcotics Control Bureau of India and Anti-
Narcotics Force of Pakistan for combating drug trafficking. 

[Translation] 

Y2K Problem 

3865. SHRI NARESH PUGLIA: 

SHRI PRITHVIRAJ D. CHAVAN : 

SHRI GURUDAS KAMAT : 

SHRI RAVI SITARAM NAIK : 

Will the Minister of FINANC E be pleased 10 state: 
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(a) whether the bankers have expressed fears on 
Y2K problem due to which huge customers withdrawals are 
expected by the end of this year; 

(b) if so, whether the RBI has set up a Committee to 
solve the Y2K problem; 

(c) if not, the details of recommendations made by 
the Committee; and 

(d) the concrete steps the Government propose to 
take to solve the issue? 

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) As reported by Reserve Bank of India (RBI) 
banks have not expressed any fear of huge withdrawals on 
account of developments relatable to Y2K. 

(b) to (d) RBI have constituted a Working Group on Y2K 
issues under one of the Deputy Governors, which includes 
representatives of Indian Banks' Association, National Insti-
tute of Bank Management and some bankers. Officials of 
Ministry of Finance, Department of Telecommunications and 
Department of Electronics are also invited to participate at 
the meetings of the Working Group. This Group reviews on 
bimonthly basis the progress made in achieving Y2K compli-
ance by banks including RBI. A contingency plan has also 
been developed to ensure business continuity in case of any 
failure of computers. The Boards of Directors of the concerned 
banks also monitor the progress relating to Y2K compliance 
on a continuing basis. 

[English] 

Illegal Import of Raw Pashmina 

3866. SHRI CHAMAN LAL GUPTA: Will the Minister of 
TEXTILES be pleased to state: 

(a) whether a large quantity of unsold pashmina is 
lying with different Cooperatives/Boards of Jammu & Kashmir; 

(b) if so, the details thereof and the reasons therefor; 

(c) whether the nomadic people of Changthang of Leh 
district who are wholly dependent on the live stock products i.e. 
Pashmina, are on the verge of starvation because their 
Pashmina is not being sold as a large quantity of Pashmina is 
being imported illegally from China and Nepal; and 

(d) if so, the steps taken/proposed to be taken to 
stop such illegal import and disposal of their unsold Pashmina? 

THE MINISTER OF TEXTILES (SHRI KASHIRAM 
RANA) : (a) and (b) According to the information received 
from the State Government of Jammu & Kashmir, nearly 6300 
Kg. of raw pashmina is lying with the J&K Sheep & Sheep 
Products Development Board and one Cooperative Society 
of Leh. The prevalent market prices of raw pashmina do not 
warrant disposal of stocks. 

(c) and (d) Non-disposal of raw pashmina with the 

nomadic people of Changthang region is also because of the 
non remunerative market prices and this has caused them a 
little financial hardship. The State Government of JamillU & 
Kashmir has informed that there are no authentic reports of 
illegal importation of pashmina in Ladakh region from Nepal 
and China. 

Procedural Hurdles in Export 

3867. SHRI UTTAMSINGH PAWAR : Will the Minister 
of COMMERCE be pleased to state: 

(a) whether the Government have received any sug-
gestions from the Federation of Indian Chamber of Commerce 
and Industry to adopt three-pronged strategy to remove pro-
cedural hurdles to reverse the export slide; 

(b) if so, the details thereof; and 

(c) the reaction of the Government thereto? 

THE MINISTER OF COMMERCE (SHRI RAMA-
KRISHNA HEGDE) : (a) and (b) Yes, Sir. A memorandum was 
received by the Government on 12th August 1998 from Fed-
eration of Indian Chambers of Commerce and Industry con-
taining various suggestions for reversing export slide. Some 
of the steps suggested in this memorandum were reduction 
in transaction cost, Revamping of export credit schemes, 
Remodelling of EPZs. Promoting Service Exports, Extension 
of DEPB scheme to Deemed exports, Lowering of threshold 
limit on EPCG scheme, ensuring power supply at competitive 
rates to manufacturing enterprises, overcoming customs re-
lated complexities and optimal utilization of port facilities. 

(c) Many of these suggestions have been accepted 
and incorporarted in the Exim Policy announced on 31st 
March, 1999. 

Export of Gems and Jewellery 

3868. SHRI RANJIB BISWAL : Will the Minister of 
COMMERCE be pleased to state: 

(a) whether the Government propose to increa!':ethe 
processing of diamonds and export of gems and jewellery; 

(b) if so, the steps taken in this regard during the 
last three years and achievements made in this regard so far; 

(c) whether the overall export of gems and jewel-
lery has been dismal during 1998-99; 

(d) if so, the reasons therefor; and 

(e) the steps proposed to be taken to increase the 
diamond processing and export of gems and jewellery during 
1999-2000? 

THE MINISTER OF COMMERCE (SHRI RAMA-
KRISHNA HEGDE) : (a) Yes, Sir. 

(b) The important policy initiatives taken during 
the last three years to increase the exports of gems and 


